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- HON'BLE SHRI JUSTICE K. M, AGARWAL, GHAIRMAN

HON'BLE SHRI R. K. AHOOJA, MEMBER (A)

1) Q.A. 370/98

'Raj Kumar S/0 Jai Chand Jha,

R/O Block-A, Pocket-B,
61, Shalimar Bagh, o :
New Delhi, , . ee. Applicant

Versus

l; National Capital -Térritory
of Delhi through its Secretary,
5, Sham Nath Marg,.Delhi.

2, The Dy, Director of Education,
. Directorate of Education (S-II Branch),
DDii!t;iiCt North, Education Board, .
elhi, -

"~ 2, The Principal,

Govt, Girls Secondary School,
R-Block, Mangolpuri, -
New Delhi, ss+ Regpondents

2) Q.&'=A2202Z97 N

'Krishn'a Chander S/O‘(Udai Bhan,

R/O Libaspur, Jivan Park,
Gali No,.2, House No. 44,

ess Applicant

“Versus




l, -National Capital Territory
of Delhi through the Secretary,
5, Shamnath Marg, _
New Delhi,

2. The Dy. Director of Education (4),
Directorate of Education (S II Branch),
North-Hest Hakikst Nager,

Delhi.

3« The Principal,
Govt, Girls Secondary Schoel, _
Sector-I, Avantika,
Rchini, Delhi-35, e+«s Respondents

3)  Q.A, 2012/97

Upender Singh S/0-Bindeshwari Singh

R/O Rz-215/B, Raj Nagar-I,

Palam Colony, : ‘ .
New Delhi-45, - ees Applicant

Versus

1. National Capital Territory
of Delhi through the Secretary,
5, Sham Nath Marg,
New Delhi,’

2. The Joint Director of Education (A),
Dir;ctorate of Education (S I1I Branch),
Delhi, o

3. .The Principal, - -
Govt. Co-Ed. Secondary -School
(At present Sarvodaya Vidyalaya),
O-Block, Mangolpuri, Delhi. +so Respondents

4)  Q.A. 2010/97
Hemant Kumar S/O Atma Prasad,

R/O B=-226, Mukund Pur, Exin.,
Delhi-.45, - _ XX mplicaﬂt

Versus

l. National Capital Territory of
~ Delhi through the Secretary,
5, Sham Nath Marg, '

New Delhi,

2, The Joint Director of Education (A4),
ésllfi Branch) , Dir. of Education,
elhi,

3. The Principal,
Sovt. Girls Secondary School,
Khajoori Khas, Delhi-94, _es» Respondents

®

5)  Q.A. 2037/ 97 _
‘Ramji Singh S/O Bhikhari Singh,

g BRETRNE: Ba Maganst

-New Delhi-45, . cee -Abb'licﬁan.t



Ver sus -

e 1, "National Capital’ Territory of
: R .. Delhi through the Secretary,

s : ‘ ‘ 5, Sham Nath Marg, .

S ' R - New Delhi.

2, The Joinf Director of Education “(‘A) »
Directorate of Education (SII Branch),
Delhi

3, The principal, :
Govt. Girls Sr. Secondary. School. Do -

Mangolp ur. Kal an, , ‘
Delhig . L - 'YX Respondmts BRI

6) O.A. 2076/97

S el ~ Janardan Smgh S/O Lt. Shri Atal Bihari Singh,
e o R/0 B-96, Mukund Pur,

R j o : P.O. Samai Pul‘ Badli, -

PR EE ‘New Delhi, . =~ o A eeo Applicant

Versus

1. Nationel Capital Territory of
Delhi through the Secretary, .
5, Sham Nath Marg, New Delhi. »

2. The Joint Director of Education (A) ,
Directorate of Educaton (sik B:anch) ’
-Delhlo
8. The Princ ipal, )
~Govt, Com=Model Secondary School.
R o : (At present Sarvodaya Vidyalaya),
S O-Block, Mangolpuri, )
‘ Delhi,” . «ss Regpondents

T 7)) Q. 1849

Dharmender Singh S/0 Sukhdev Singh, L A
R/O A-217, Haider Pur Village, _ o
Delhi, A , ees Applicant '

Versus

1, National C ital 'rerritory of
Delhi thro h the Secretary,
S5, Sham Nath Marg, New Delhi, g

o | 2. The Director of Education (&), -
; - : : Directorate of Education (SII Branch) '
N e gof;.l;-‘vest Hakikat Nagar,

i ‘ e .

T s P Ihe Pr:lnc:lq al :
L~ ‘ Govt. Com-uodel Co-Ed Sec. School,
e o BC-Block Sulta\puri., o e L
. ‘; R i Delhi S L ae .Bespondents oL ""

W
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8) Q.A. 31198 |
Anil Kiumar S/O Kanhaiya Lal

E/O C=1222, Jshangirpuri,_-
Delhi-~33, ' v

eseo Applicant

Ver sus

l. National Cepital Territory of
Delhi through the Secretary,
9, Sham Nath Marg,
New Delhi., -

2. The Dy. Director of Education,
Directorate of Education (SII Branch),
Distt. North, Education Board,

Delhi, '

3. The vice Principal,
Sovt., Boys .Senior Secondary School,
H-Block, Sultanpuri, ‘ ,
. Delhi-4l1, ' © «eo. Respondents

9) - 0.A. 275/%8

 Rame shwar S/Q Ram Parshad,

R/O Vill, Sakatpura, Distt. Alwar,

Tehsil Mundawar, Raj. - N eeo Applicant

Ver sus

1. National Ceital Territory of
' Delhi through the Secretary,
5, Sham Natg Marg,
New Delhi, ' _ -

2, The Dy. Director of Educatiom,
Directorate of Education (S II Branch),
Distt, North East, B-Block, )
Yamuna Vihar, Delhi,

3. The Principal,
G.8.S.S, Vijay Park, .
Delhi, _ ++o Respondents
10) 0,A. 277

Nand Lal S/0 Shivapujan,
R/0O B/78 Indrapuri,

JJ Colony, New Delhi, «es Applicant

-Versus

l. National Capital Territory of

Delhi through the Secretary,
-S4 Sham Nath Marg,. -
‘New Delhi,



"2, The Dy. Director of Educatlon,

Directorate of Education (S II
Distt, North, Education Board
‘Delhi,

3, The Principal,
. Govt. Boys Se«:ondary School ;.
R Block, Mangolpuri-II,

Branch) »

New Delhi, cos Respondents

1) QA 279[98

Gajender S.’mgh s/c Mangat Singh,
R/O Vill, Suthari, .

P.O. Surana, Distt. ghanabad cee Applicant

| Ver sus '

1. National Cq; ital Terntory of
- Delhi through the Secretay,
5, Sham Nath Marg, o

New Delhi; . ’

.2, The Dy. Director of Education,

Directorate of Education (SII Bl_‘anch) ’

- . Distt. North East, B :Block,
Yamuna Vihar 'Delhi.

3. The Vice Frincipal, -
: Sarvodaya Kanya Vidyalaka,
Gokulpuri, Delhi».

12)  Q.A. ‘258['.98

_<»s Respondents

Santosh Kumar Pandey s/o Jagdish P.—,ndey,

R/O Type-II C-63, DESU Colony,
Near Maharani Bag, Kilokrl,
New Delhi,

Versus

1, National Capital Territory of
~ Delhi through the Secretary,
5, Sham Nath Marg, Delhi

2. The Dy, Director of Education,
Directorate of Education (SI1
Distt. North, Education Board,
Delhi

.3, The Principal ’

N . 1 .
. 3 . RS
. - -
. . e

.~ G.B.S.S5.S., BC Block,
o SultanpurJ. Delhi.

".i"a') Q.A; 312[93

Vinod Kumar 0. '
R/0 HsNo.C=56 Gali No.?,
Majlis park, Azadpur,
New Delhi. T

. Véisus o

sne .D(Dplicant

Branch) ,

PN _’Respondent s.. .

veo Mpplicant .

¥




‘N ational Cﬁ) j_tal Territory of
> Delhi-throughthe Secretaryo

3.

14)

5; Sham Nath Marg. Delhi.”

‘I‘he Dy. Director of Education, : .
Directorate of Education (S II- Branch) , e
Distt, North, Education Board. _ s
Delhi, 4 ‘ _ . :

The Principal .
. Govt, Girls Secondary School,

R-Block, Mangolpuri,

’ New Delhlo . ': ’ .o_o.. Respondeﬁts

' Q.A. 2009/ 97

' Sudhir Kumar §/0 Shanker Singh, | |
- R/O Shakerpur 107 Village, | . ‘
T De1h1-34. : . » ... . eee Applicant -

1.

2.

-3e

~

- 15)

Versus

- N at ional Cap it al: Terr itory of%.-:--;: gt ‘ |

Delhi through the Secretary,

.- 5,.-Sham Nath Merg, .. . .. .
‘New Delhi, , S - R

The Jt. Director of Educ'atfi-.on (&),
Dilx:;:torate of Education (SII Branch) ’
De P , _ o,

The Prmcipal
Govt. Boys Secondary School,
JeJo Colony, Wazirpur. .

Delhi—S/.. ) .~ +ee Respondents

0.4, 2057[97

Hari Mohan S/0 Pooran Smgh,
R/O Hﬂzgp Slﬂtanpuri »

L
2..

3.

-~:Sult.anpuri.Majra,.
i D01h1-4.10

_Delhi~4l, | : " vee Applicant

versus -

National Cap ital Territory of
‘Delhi through the Secretary,
5, Sham Nath Marg. Delhi,

The Jt. Director of decation (A,
gii‘ggtorate of Educatmn (SII Branch) ) -
e .

‘rhe Principal.h ' ' ,
Govt, Co-Ed. Middle School ’.

T ve Respondents




Bharat sin h S/O Ram Rajya Smgh.
“" RfO Rz—2157B ‘Raj- Nagar-l._ o . T
" Palam Colony. 5311 No. 10, * B LT
New Delhi-45, o eier Applicant T

Versus - . TR e

l, National Cgpital Territory of
-~ ©  Delhi through the Secretary,
.5, Sham Nath Marg, Delhi, :

2, The Jt. Director of Educat:lon (A) . T L
, Dirﬁctorate of Education (SII Branch) , o

3. The Princ 1pa1
. Govt, Com, (Model) G.trls Senior )
Secondary School Sultanpuri T AU S
Delhi. S »++ Respondents

S 17) oA, 278[98

i?‘_“iz“N‘aresh Chand S/ e X Charan Singh. . rad St
. RO A/54 Azadpur Delhis™© ... Appllcanto Lo

‘Jersus -

' l. \Iational Capital Territory of
‘ Delhi through the Secretary,
5, Sham Nath Marg, ‘Delhi,.

_ 2.The Dy, Director of Education. Co
. - . Directorate of Education (SII. Branch) ’ : :
W . Distt, North-East, B-Block -
: . ' Yamma Vihar, Delh:l ' !

» 3. The Vice Principal, N
L Lo ; Govt. Girls Secondary School. -~ R
-7 Vijay Park, New Delhi. +«o Respondents

" 1e) g, 2eyes

- Rajan Singh $/0 Dhiri Singh
Gali No.6, Adarsh Erc lave,
Prem Nagar-II Nangloi,

Delhi- 41, | o wes Applicant
- V\ersus e .

Y Nat:lonal Capital Territory of
, Delh:l through the Secretary, '
o Sham Nath' Marg. Delhi

e 2 gnr Dy ‘Director.of- Educat:lon e R L
_ : Directorate of Education (SII Branch) ’
. -Distt, North Education Board.:

o Delhdl
: . '3.The Vice Princi al

- Govt, -Comp, : (Mo d_el)* Girls School, el
4;;’G°k"1p."r i ‘Delhi L e Respondents
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1,

2,

Mg 344[98 .

,Ja1 Bhagwan 0 Ganga Ram, _

R/O Roshan Vihar, Phase-II,

House No, 80, Najafgarh

New Delhi,

Versus

National Capital Territory of
Delh1 't!'xro;tngh the Secretary,
» Sham Nath Merg, Delbi.

Ceee Appiicant

The Dy. Director of Educatlon, ‘
Directorate of Education (SII Branch) ’

Distt. North, Education Board,
Delhio

The Principal »

"Govt. Boys Secondary School,

R-Block, Mangolpur,-
I\.ew Delh:..

0.4, 281/98

Pankaj Kumar Smgh S/O Ram Babu,

- R/0 Sant Niwas, Chhatraspur 'ﬁandlr A
New Delhi, ,

i,

- 2.

3,

21)

Ver sus

National Cap:ltal Territory of
Delhi through the Secretary,
5, Sham Nath Marg, Delhi,

The Dy. Director of Educatlon.

" ose Respondents '>

ees fpplicant

Directorate of Education (SII Branch),

Distt. North, Education Board,

DEIHIU
The Pr:mc ipal,

u.CO EdOA\1 3. 8 Sbahbad Dalry’
Delhi ,

0.A, 275/98

Ram Lagan /0 Darogi Chaurasia,
R/O Karna Vihar, Karari Extension,

1,

] Gali No,6, Nangloi Delhi-41

Wrsus

National Capital Territory of

Delhi through the Secretary,
5, Sham Nath Marg. Delhi,

The Dy. Director of Echcation,

-

«oe Respondents

e d’@plicant - .

Directorate of Education, SII Branch.

. Distt. North, -Education Board,

Delhi



3.

| 22)

The Princ 1p$1“'.'- R )
Govt. Senior Seondary.School, .
Nithsri, New Delhi, .. Respondents

0.A. 2040/97

Raj Bir Singh S/O Samai Singh,
C/O Dharam Beer Singh, .

A-219, Keval Park, Azadpur,

1.

2.

- 3,

23)

3.

New Delhi-l

ooe Applicalﬂ:
Versus

National Capital Territory of Delhi,

through the Secretary, _

S5, Sham Nath Marg, Delhi, T coe T

The Jt. Director of Education (4),
Directorate of Education (SII Branch),

.Delhi, .

The Principal,. - .- - = -
Govt. Boys Secondary School,
J.J. Colony, Wazirpur,

Delhi. - ’

0.A. No,252/98 o
Karan Sin S/o_.Shri Hari Ram .

R/o Rz~ 2158, Raj Nagar-I
Palam Colong,

so e ﬂpplicant

VS.

National Capital Territory of Delhi
though the Secretary, . :

5, Sham Nath Marg,

New Delhi,

The Dy. Director of Education .
Directorate of Education (SII Branch)
Dii;.t.. North, Education Board

De Ai. -

Vice Principal
Govt. Girls Senior Secondary School
Mandoli, Delhi, ‘ e«ee Respondents,

Present:

Fon—

Shri U.Srivastava, counsel fof the appli nf's‘
in all’the oas. ' ‘ Pplice

Ms . Richa Kapoor for S$mt. Avnish Ahlawat,

counsel and Shri vijsy Pandita, cownsel
for respondents in OA No, 276/%. ..

- e T N

_ «+o Respondents . =
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Shri Justice k. H.Agggggg; :»' E ““.i' T

"GRDER -

In éil-these OeAS.y the appliCanta have made a
prayer for directing therespor;dente-to pay subsistence
a;lcuance u;thiconsequential_benefita pending
conclucicn‘of”c;;c;nal'trial‘fcg offences under
Sections 420, 468 and 471 read with Section 34 IPC

on the basié“of’rxﬂ No. 263/97.

2, It appears that on the basis of fake o

'appcintnent letters, the applicante in all these

Ccases were successful in getting employment with

theirespcndentc as.Class IV'employeeer There uasl
some complaint that the applicants had secured
employment on the basis of bogus appointnent 1ettere,
and on that basis FIR No. 263/97 was registered by
P.S. nccéolpuri_for‘cffencos under Sections 420,

468 and 471 read with Section 34 IPC against the

applicants, Upon inquiry, the respondents also

came to know that no appointment letters were 1saued
in favour of the applicants by the competent
authority and that on the basis of fake-éocunental
they were successful in cbtaining emplcyment vith

the respondents.’ Accordingly, their services cera

) terminatad and,'therefcre, they have filed the

aforesaid Griginal Applicationa for the aforeaaid

raliafs.

3. Thse learned counsol fcr applicants

submittad that in vy ;1 ve. Nationsl Capital -

Territory of Delhi (O.A. No.. 300/97 decided on
%V"‘*-’--——- ‘

oe .cmtﬂ.
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20.11.1997, this Bench made the follewing directions
in the case of a similarly appointed employes of

the respondents 3 ' -

"4, Without going inte the merits on the
question of delay, we consider that this
case cap be disposed of by granting
appropriaﬁe relief. Ths follewing
directions are issued 3=

(i) The respondents shall reinstate the
applicant forthwith without any
benefit of past service including

arrears of payment,

(ii) Respondents are at liberty to snquiry

. into.o allegation against ths
applicant after giving an opportunity
to the applicant in accordance with
lay and thereafter on the basis of
enquiry report, appropriata orders
may be passed by the respondents,

It is made clear that the period between

the date of discharge and date of reinstatement
need not be considered to be as pericd spent
on duty sven if the applicant is exonerated

in the departmental enquiry., with this ‘
view, the O.A, is disposed of. "

4. It was further submitted tha:t the afa esaid
. order has been challenged by the official respondents
in the High Court by filing a Civil writ Petition,
which is pending, It was submitted that operation
of order dated 20.11. 1997 in O No. 300/97 of the
Tribunal was stayed by the Delhi High Court.
Accordlngly, it was submitted that these applicationc
nay also be disposed of accordingly and the )
jkﬂb//:eapondenta herain may file Urit Petitions and

sseCoONtd, .



(22)
-a-‘_
obtain stay of operaticn of such orders of the

Tribunal.

5. The learned counsel for respondents
submitted that in view of ihe décisions of the \

Supreme Court in Unicn of India vs. Ratipal Saroj,
(1998) 2 SCC 574 and State of M.P, Vs, thaa

Pardhi, (1996) 7 scC 118, and one decisicn of the

Tribunal in Sanjiv_Kumar Aggarwal vs. gnion of Indie,

ATR 1987 (2) CAT 566, no such relief as was, granted
to the applicant in OA No. 300/97 by this Tribunal

can be granted to the present applicants.

6o The aforesaid.diqections in OA No. 300/97
were made by the Tribunal on the ground that the
applicant thersein vas discharéed from service on
certain serious allegations without holding any
inquiry as contemplated under Article 311 (2) of
the Ccnstitution, It appears that the learned
Members of the Divieion Bench constituting the Bench
that passed the order in OA No. 300/97 did not
notice the aforesaid tuo decisions of the Supreme
Court and one earlxer decision of this Tribunal,

Aast
which would go to a‘*hfhat if employnent ia f ound to

-have been secured by fraud on -em some such basis

X
like the one of securing employment on the basis of

fake appointment letter, inquiry under Article 311 (2)
of the Constitution is not necessary. Under these
circumstances, we are not bound by the aforesaid
decision of this Tribunal in OA No. 300/97 dated
20.11.1997. We are of the viev that all thcss

' . . eesContd,
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applications deserve to be dismissed in the light

of the aforesaid decisions of the Supreme Court and

i the earlier decision of this Tribumal cited by the
learned counsel for respondents. If so advised, the
applicants may challenge this order before the High
Court by filing writ petitions. They cannot urgs that
as OA No. 300/97 decided by the Tribunal, thess

4—:/M:~ N
U.A.8 be alsokdecided and the respondents be forced

to go to the High Court and obtain stay of operation

i
i | . of this order.
}

7. In the result; all these applications
fail and they are hereby dismissed, We make 90

! . order as to costs because all the applicants appear

; '~ to be very poor pecple.

g e e
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( Ke M. Agaruval )
Chairman

/as/

M SINGH
Coutt O'H‘cer. Ty Lonal

‘ pUTA
al & Jimaiedl e‘:‘\ ‘
p; rops Bei ¢

Vooadeet House, e _

i el




